Written Answers [11 March, 2015] to Unstarred Questions 293

(b) to (d) Public Sector Undertakings (PSUs) are required to allocate at least 2%
of their profit as CSR budget calculated as per the guidelines issued by Department of
Public Enterprises for the Financial years 2010-13. Since 1.04.2014, CSR budget is
being allocated as per the Companies Act, 2013. All activities are carried out as per
the Schedule VII of the Companies Act, 2013 which includes health care. The details
of health related CSR work in creating cancer awareness and for advocating carly
detection and treatment of cancer patients, comprising list of the NGOs provided with
financial support, can be seen on the website of the Ministry viz at wwwpetroleum.

nic.in.
Utilization of petroleum reserves

+1559. DR. SANJAY SINGH: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether Government is taking steps for maximum utilization of petroleum
reserves in the country and lessen its import;

(b) if so, the details thereof; and
(c) if not, the reason therefor?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a)and (b) With a view
to maximize utilization of petroleum reserves in the country and to reduce import
dependence, Government has adopted following multi-pronged approach

A. Enhance production from the existing field by adopting Improved Oil
Recovery (IOR)/Enhanced Oil Recovery (EOR) measures using latest
technology.

B. Bring into production new discoveries at the earliest. For this a policy
framework for early monetization of hydrocarbon discoveries under PSC
regime has been approved by the Government. This policy has addressed
rigidities in the timelines of the PSC and has allowed the contractors to start
production at the earliest.

C. Facilitate enhanced exploration activities through following measures:-

(1)  Appraisal of about 1.5 million sq km un-apprised arca of the Indian
Sedimentary Basins

(i) Re-assessment of Hydrocarbon Resources

T Original notice of the question was received in Hindi
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(iii) Setting up of National Data Repository

(iv) Policy approved for exploration and exploitation of Shale Gas/ Shale
Oil resources by National Oil Companies under the nomination regime

(v) Policy approved for exploration in the Mining Lease (ML) areas after
the expiry of the exploration period.

(vi) Policy approved for Non-exclusive Multi-client Speculative Survey for
assessment of unexplored sedimentary basins.

D. Revision of prices of domestic natural gas which is expected to incentivize
production of natural gas in the country.

(c) Does not arise.
Gap between demand and supply of doemstic LPG connections

1560. SHRI PALVAI GOVARDHAN REDDY: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether it is a fact that there is a considerable gap between demand and
supply of domestic LPG connections;

(b) if so, the State-wise details of pendency of LPG connections in the country,
as on 1st March, 2015; and

(c) what efforts the Ministry is making to reduce the gap?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (¢) New domestic
LPG connection is released to the prospective customer once he / she approaches the
concerned distributorship and fulfil the formalities.

As on 01.03.2015, State-wise details of waiting list for release of new LPG
connection are given in Statement (See below). Liquidation of the waiting list for new
LPG connections is a continuous process dependent on the fulfilment of formalities
by the consumer.

Statement

Waiting list for new connections - As on 01.03.2015

State/UT IOCL BPCL HPCL IND
Chandigarh 9 124 45 178
Delhi 0 5361 6400 11761
Haryana 329 8859 8453 17641

Himachal Pradesh 184 181 624 989




